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SHRI K. RAGHU RAMAIAH, I
object to it. It amounts to a censure
motion

MR, SPEAKER Those who are 1n

favour of the adjournment motion
may please rise in theyr seats

I find the numbei 1s more than 50
The motion 15 admitted We wil] take
it up at 4 O'clock,

1130 hrs
PAPERS LAID ON THE TABLE

REPORT oF ELEcTioN COMMISS1ON OF
INpIA oN FiFte GENERAL ELECTIONS IN
1871-72 anp Deumrtamon Commis-
SION ORDERS RE PARLIAMENTARY AND

AsSSEMBLY CoNsTIIUENCIES or
KERALA HIMACHAL PRADESH  AND
KaARNATAKA

THE MINISTER OF STATE IN

THE MINISTRY OF LAW, JUSTICE
AND COMPANY AFFAIRS (SHRI
NITTRAJ SINGH CHAUDHARY) I
beg to lay on the Tablc—

(I) A copy of the Report (Hind
version) of the Election
Commussion of India on the
Fitth Geneéral Elections 1n
India 1871-72 Narrative and
Revective Puri [Placed in
Library Ser No L1-8370/74)

(2) A copy edch of the following
Orders (Hindi and Enghsn
versions) of the Deliimitation
Commussion under sub-se(
tion (3) of section 10 of the
Delimitation Act, 1972

(1) Order No 18 of the Delimi-
tation Commussion in res-
péct of the delimitation of
parliamentary and assemb-
ly constituencies in the
State of Kerala, published
in  Notiflcation No SO
436(E) in Gamette of India
dated the 27th Julv, 1974

() Osder No. 19 of the Delimi-
tation

on Commussion in
respect of the delimitation

BEPTEMBER 3, 1%

the Table 12

ol par ; and
assembly constituencies in
State of Himachal Pradesn,
published in Notifications
No. SO 481¢(E) in Gazette
ot India dated the 3ist
July, 1974,

Order No, 20 of the Dels-
mitation, Commuision in
respect of the delimitation
of pailiamentary and as-
sembly constituencies m the
State of Karnataka, publ-
shed 1n  Notification No
S50 479(E) in Gazette of
India dated the 5th August,
1974 [Placed wm Library
See No LT-8371174)

(1)

NotwFcarions uwmmir Customs Acr,
1962

THE MINISTER OF STATE 1IN
THE MINISTRY OF FINANCE
(SHRI K R GANESH) 1 beg to
lay on the Table a copy of the follow-
ing Notification (Hindi and English
versions) under seclion 159 of the
Customs Act, 1962 —

(1) G 8 R 37(E) published in
Gazette of India dated the
20th  August, 1874 togethe:
with an explanatory memo-
randum

(2) GSR 380(E) published 1n
Gazelte of India dated the
28th August 1974  together
with an explanatory memo-

randum [Placed m Library
see No [LT-8372174]

ReporT oF CommmssgoN oF INQUIRY
INTO  DIRSAPPERANCE OF NEAN
Subnig CHANDEA Bosr AND Reromi
ON POLICE FIRING aT Limeor In
Surksoea Nacas, Dmtricr

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
AND IN THE DEPARTMENT OF
PERSONNEL (SHRI RAM NIWAS
MIRDHA): Lbeg 10 iy on the Tahie—



